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not laying the Annual Report and 

Audited Accounts of the Punjab 

Tourism Development Corporation 

Lnnited, Chandigarh I for the year 

1981-82 withm the stipulated period 

of nine months after the close of the 

Accountmg Year.[Phlced in Library, 

See No. LT-7655jS4] 

Anmml Report of Trade hlir A_thority 

of Ind,u l"ew Delhi J<'or 1982-83 And a 

Statement And Ih \Vorking. 

THE DEPUTY MINlS1ER IN 1 H1 
MINISTRY OF COMMERCE (SHRI P.A. 

SANGMA) : On behalf of Shrl jh~r 

Ranjan Laskar. 

beg to jay on the TabJe 

a copy each of the following papers (Hindi 

and ngll~h versi n~) un del ~u -sectl n (l) 

of sec/IOn 6) 9A of the C m a le~ Act. 

1956 :-

(I) A statement J agaroing ReView by 

the Government on the wOlklng 

of the Trade Fair Authority of 
Indld, Nt.w Deihl, fOl the ~ear 

J ()~:;- 3. 

( 2) \nnal Report of the Trade fair 

AuthoI Ill' of Indld, N,-'w DelhI, for 

the yeat 1982-83 along with Aude 
ted CCl)Unt~ and the commcnt::. 

of the CornptrolloI and Aullnor 
General thereon. lPh1ccd in 

Lihnu) ~ )(. C 1'10. 1.'1 ~ 7(156/84. 

Annual Rt'port of And He\ iew 011 The 
\,\'ork illg of Spkc.. Export Promotion 

('oundl. (ochin i or 19H2 83. 

SBRI P.A. S G~l  . On behalf 01 

Sllllm,\~1 Ram Duld[ I ~ lI1ha. I beg to la) 

011 the 1 able -

(I) A copy 01 the Annual Report 

(Hindi \tno English versIOns) of the 
~ lce<, Lxport Promotion Council 

Cochm. fo! the year J982-83 al n~ 
wIth Audltco Accounts. 

(2) A C(lI'Y l)1 111c RCVllW (Hmdl and 

f IIl'h'h H': "Ions) by the Gm CI n-
nit'lll l II the r Jfl~ of thl.: ~ J(':t~ 

Report Promotion Council, Cochin. 

for the year 1982·83. [Plal'ed in 

Library. See No. LT. 7657/84]. 

Notifications linder Finance Act, Income 

Tax Act, Central Excise, Rules, Public 
Debt act. Public Provident Fund Ad. Etc. 

THE DEPUTY MINISTER IN THE 

MINISTRY OF FJNANCF (SHRI JANAR-

DHANA POOJAR Y) :  I beg to lay on the 
Table -

(1) A copy of Notification No, G.S.R. 

71(E) (Hindi and EnglJ::,h versIons) 

publtshed in Gazette of India dated 

the 15th february, 1984 together 

With an explanatory memorandum 

regardmg examption to delegates 

of the FIrst conference of the 

ASian Forum of Parliamentarians 

on PopulatIOn and Development 

held in New Delhi from the 17th 

l--e rllar~, 1984 to tbe 20th Febru-

ary. 19X4 from the payment of 

foreIgn traval tax, under sectIOn 

41 of the Finance Act. 197., 
[Placed in Librar). See No. 1 '1-

7658/84]. 

(2) A cory each of the following Notl-
tkatlO11 (Hindi and EnglIsh 

verslO:l',) under section 29h Qf 
the Income-ta x Act, 1961.-

(I) The Income-tax (Amcndmcnd) RuJ\ '-, 

19h4 u ll~ ed an Notification No. 
S.O. 34 (E) J11 GaLette of India 

dateJ the 2bt January 1984 

(Ii) S 0 168 u ll~hcd III G~lzcttl' of 
Jndla ddted the 215t Jdnuary, 1 ~  

regardIng exemption to the 
'Solatium Fund Authortty' under 

c;,ection 10 (23C) of the Income tax 

Act. 1961 for the period covered 
by the a,,~es<.,t1 . nt yc,us I 2-~1 

to 1 ~ ~5. 

(iii) S.O. 169 publIshed III Gazette of 

IndIa dated the 21st January,l984 
regardmg examption to (he eom-

munwcalth Par ltdmentaJ) A"'''ocla-
twn, PunJab Branch· ullder ,eel Ion 

10 (~~C) of the Incomt:·tdh Act, 
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1961 for the period covered by the 

assessment years 1981·82 to 

19)0)3-84. 

(iv) S .O. 170(E) u li~hed in Gazette 
of India dated the 21st January, 

J984 regarding exemption to the 

'Chief Minister's Relief Fund. 

Maharashtra' under section JO 
(23C) of the Income-tax Act, 1961 

for the period covered by the 

assessment years 19R 1-82 to 1984·85. 

(v) S.O. 171 published In Gazette of 

Jndia dated the 21st January, J 984 
regarding exemption to the Indian 

National Theatre, Bombay 
Linder section 10 (23C) of the 

Income-tax Act. 1961 for the 
period covered by the assessml'nt 

years 1981-82 to 1 3-~ . 

(VI) S.O. 17:! published in Gazette of 
India dated tht' 2Jq January, 1984 

regarding exemption to the 'Sanji-

vani Trust. Bombay' under '>cction 

10 ( .~)C) of the Income-tax Act. 

1961 for the period covered 

by the assessment years 19R3-84 

to 1985-86. 

(vii) S.O. 174 published in Gazette of 

India dated the 21st J.lllUary, 1984 
regarding exemption to the 

'Maharashtra State CounciJ for 

Child Welfare' under ser:tion 10 

(23C) of the lncome·tax Act, 1961 

for th<.~ period covered by the 

a,>scssment years 1983-R4 to 

19R5-86. 

(viIi) S.O. 175 pubJished in Ga7ette of 

India dated the 21 st January, J 984 

regarding \.!xemption to the 
. Jhargram Leprol)Y Project I Cal ~ 

cutta, under section 10 (23C) of the 

Income tax, 1961 for the period 

covered by the assessment ear~ 

1981·R2 and 1982-83. 

(ix) S.O. 176 puhlisbed in Gazette of 

India dated the 21st January, 1984 
regarding exemption to the 'Ger~ 

man Leprosy Relief Association, 
Madras' under section 10 (23C) 

of the Income-tax Act, 1961 for 

the period covered by the assess-

ment years 1982-83 to ] 984·85. 

(x) S.O. 177 published in Gazette of 
India dated the 21st January. 1984 

regarding exemption to the' Bharat 
[nternational Trust, Madras' under 

section J 0 (23C) of the Income-tax 
Act, 1961 for the period covered 

by the assessment ea~s 1983-84 

to 1984·85. 

(xi) S.O. J 78 published in Ga7.ette of 
India dated the 21st January, 1984 

regarding exemption to the 

'Ramakrishna Vivekananda Mis-

sion, West Bengal' under section 

10 (23C) of the Income-tax Aet, 

1961 for the period covered by 
the assessment years 1983-84 to 

1985-8h. 

(xii) S.O. 179 published in Ga/ette of 
India dated the 21st January, 19R4 

regarding exemption to the 
'Pirojsha Godrej Foundation, 

Bombay' under section 10 (23C) 

of the Income-tax Act, J961 for 

the period covered by the a~sess

ment years 19R3-84 and 1984-85. 

(xiii) S.O, 1?{4 pubJised in Gazette of 

India dated the 21st January. 1984 

regarding exemption to the 'Agri-
Horticultural Society, Madras' 

under secrion ] 0 (23C) of the In-

come-tax Act, 1961 for the period 

covered by the assessment years 

19R2-83 and 1983-84, [Placed in 

Library See No. LT-7659/R4]. 

(3) A copy each of the following 

Notification (Hindi and English 

versions) under section (59 of the 
Customs Act, 1962 :-

(i) G.S.R. J4(E) published In Gazette 

of India dated the 10th January, 
1984 together with an explanatory 

memorandum regarding exemption 

to components of fuel efficient 
motor cars of engine cap.! ity not 
exceeding lOOOcc in excess of the 
basic customs duty of 25 per cent 
ADV ALOREM when imported by a 
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manufacturer o! such cars ror the 

purposes of providing warranty 

coverage or after sale service to 

their customers and auxiliary 

duty of customs in excess of 15 per 

cent AD-VALORAM. 

Oi) G.S.R. So (E) and 61 (E) published 
in Gazette of India dated the 13th 
February, 1984 together with an 

explanatory memorandum regarding 

exemption to Palm Fatty Acid and 

Palm Stearin Fatty Acid imported for 
the manufbcture of soap or greao;;e 
from the basic customs duty in 

excess of 15 per cent AD V A-

LOREM and from the whole of the 
auxiliary duty of customs leviable 

thereon. 

(iii) G.S.R. 63 (E) published in Gazette 
of India dated the 14th February, 

1984 together with an explananatory 

memorandum regarding exemption 

to Pyrazine Mono Carbolic Acid 
(PMCA) when imported by actual 

u~ers for the manufacture of antl-

T.B. drug Pyrazinamide from 

basic customs duty in excess of 60 
per cent ADVALOREM and. 

from the whole of the addit ional 

duty leviable thereon. 

(i\') G .S .R. 64(E) and 65 (E) u li~hed 

in Galette of India dated the 14th 
tebruary, 1984 together with..iJl 

explauatory memorandum regardl1lg 
exemption to goods required for 
the electronic projects vi,., 

Project of Indian National Satellite 
System (lNSA-l-l) and INDO-

USSR Tcoposcatter Communication 
Link I'rojcd from the basic cust m~ 

duty in excess of 35 per cent AD 
V ALOREM and from the whole of 
the auxiliary duty of cust m~ 

leviable thereon. 

(v) G.S,R. 6~~(r) and 69(£) published III 

Galetlc of lndia dated the 15th 
r-ebruary, 1l)~  together \\ jth an 

e>.planatol y memorandum regarding 
e,\CI1lp! lllfi to liquid nitrogen plant 
havillg: a ear.le1ty upto 10 illJC'\ pel 
lllHH It-. .ll;CC~ 'iOrJcs and 'i arc~ . 

\\hcll 1I11~l ) lCd IOto India lor u~l' 

in artificial insemination centres 

for cattle breeding from the whole 

of basic, auxiliary and additional 

duties of customs leviable thereon. 

(vi) G.S.R. 70 (E) published in Gazette 
of India dated the 15th Pebruary, 

1984, together with an explanatory 
memorandum regarding exemption 

to one set of pre-recorded cassettes 

accompanying books as an essential 

complement to such books for 

Jearnin~ languages from the whole 

of basic customs duty leviable 

thereon. 

(vii) G.S.R. 72 (E) published in Gazette 
of lndia dated the 16th February, 

) 984, together "'ith an explanatory 
memorandum making certalll 
amendments to NotIfication No. 

77-Customs dated the 17th April 

1980 50 as to specify limits in 

respect of waste/scrap arising in 

the course of manufacture of five 
additional items viI Adelphane 

Esiderex Tablets, Soap, PVC 

pipes, Lead Glass tubing and Lead 
inwire. [Pla('(>d in Library. See 

No L 1'-7660/84] . 

(4) A copy of Notification No. G.S.R. 
67 (E) (Hindi and English versiolls) 
published in Gazette of lndia 

dated the 15th February, 1984 

together with an explanatory 

memorandum regarding exemption 
to anima.l feed supplements and 

animal feed concentrates from the 
payment of exche duty, issued 
under the CCIltral Excise Rules. 
1944. [Placed in Librar}. See No. 

T~ 7601/84 J 

(5) A copy of the IJubhc Debt 

(Amendment) Rules. 1983 (Hindi 
and, l1g1i~h vcrslon5.) puhlished in 

Notification No. G .S.R. 814 (£) 
in Gazette of lndia dated the 2nd 

November, 198] under sub-section 
(3) of section 28 of tht, Public Debt 

Act, 1944. fPlaced in Librar)'. See 
l'.o LT·76(·2/84] 

( ) ) A copy of the PublK PI 0\ Idcnr 

I--und (AmcnJmcnll ~~heme, 1 ~  
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(7) 

(HlOdi and English versions) 

published in Notification No. 

G S.R. 54 (E) in Gazette of India 
dated the 7th February, 1984 

under section I:! of the Public 

Provident Fund Act, 1968. [Plac('d 

in I~ i rar . Sre No. LT-7663/84J. 

A \:opy of the Annual 

(Hindi and Engli:-.h 

under Rule 6 of tht: 

Peport 

versions, 

General 

Jnsurance Business (National;-

sation) Rules, 1953 on the WOl king 

and affairs of the General 

In~u tlnce CorporatIOn of Indm 

and its subsidial ies for the year 

ended 31 ~t ecem ~r, 1982. I~tced 

in i l'ar~ See No. LT-7764/84J. 

.8) A copy of the Fourteenth Valuation 

Report (HlOdl and English 

versions) of the Life Insurance 

Corporation of India as on 31 st 

March. 1983, under section 29 of 

the Life Insurance Corporation 

Act, 1956. [Placed in Library. Sec 

No. LT-7()(l5j84] 

(9) A copy of the Fmance c(' unt~ of 

linion Government for the year 

1 1-~2 (Hindi and Enrlish 

versions). [Placl'<) in t r~  See 

No: LT-7666/84l. 

(10) A copy each of the following 

Reports (Hindi and English 
versions) under article J 51 (I) of 

'he Constitution :-

Report of the (i) Advance 

Comrtroller 

General of Indi<l 

and Auditor 

for the year 
19R2-Rl-Union G vernm~nt 

(Railways). [Placed in library. 

See No. LT-7(167/84]. 

(Ii) Report of the ComplIollcr anJ 

Auditor General of India for 

the year 1982·Union Govcrnnlcn: 

(Commercial) Part XI-Bharat 

Jectr nic~ ljmited l PJacL'd jn 
Library. See No. L T -7668/84]. 

(Iii) Rcrort of the C0l11ptrolkr and 
Auditor General of India f<)r 

the year 1982-Union Government 
(Commercial) Part Xl1-JlJdlan 

Petrochemicals Corporation 

Limited. [PJacl'd in Library. Set 

No, LT-7669/84]. 

(iv) Report of the Comptroller and 

Aduitor Genera 1 of India ror 
the year 1982-Vnion Government 
(Commc:n;iaJ) Part XIII-General 
Insurance Corporation of India. 

[Placed in Libnlry. See No. 

L 1'-7670/841. 

(v) Report of the Comptro)Jer and 

Auditor General of India for 
the year 19K2-Union Government 

(Commercial) Part XIV-Central 

Inland Waler Transport Corpora-

tion Limited. [Placed in Library 

See No.  L T-7()71/84 J. 

Annual Heport of .Fund Review.,. 
Indian In~titu(c of Foreign Trade, New 

Delhi for 1982-83 and Review on and 

Report of N.E. Handi-Crafts and Hand-

loom f)t·"dopment Corporation Ltd" 

Shill n~!, fur 1981-82, etr. 

SHRI P A. ~ G  

on the Table: 

J beg to lay 

(1) (i) r\ copy Of thl' Annual Report 
(Hmd/ and ~ ngllsh versIOns) of 

the Inl:,an lIlstJlute of }'oreigJll 
TI..Ille , N,_'w Delhi, for the year 

1 ~2.~), along WJth Audited 

,\ceollnts . 

(iij A copy of (he Review (Hindi 

and Engli' !: vcr:-.ion"» by the 

Government on the workin! 

of the Indian InstJtute of Foreign 
II adc, New Delhi, for the year 

1902-03. 

(2) A copy each of the followin& 

papers (Hmdi and English verSiOn8) 

under sub-section (1) of section 

619A of the Companies Act, J ~'. 

(I) RCVIl'\ly hy the Government 

on the working of the North 


